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CENTRAL AO"lNISTIATlVE TRIBUNAL 
I 

ALLAHABAD BENCHt ·ALLAHABAD. 

I 
Allaha ... dl 01t1d 4th Pav ot A!puat 1999, 

'-, 

. ,. •· I 
' Cor .. t- Heh""tiia ftr.s. · oay•l, A.~. 

I • ! 
Hon 1 ble . ftr.s.K. , Agarw•lt . J•PI• 

I 
O,A. bb8/pp (L11dios 1C19i) 

\ I 

Alona. yi th
1 

• o. A· 672/99, 673/pg • . §82/99 to 695/99 
I 

~ Alpna wJ.th O,A, 701/99, '1Gtljlw1t12t/?9 tp . ·>. 734/gg; 
Al0f!9 w1\h O,A, 711/99 tnd O,A, 821/¥9 

Vijai Prakash Pand•Y 

aon of Sri R.o. Pandey 
r/o1~3/338 fteerapur, Allahabad 
poat1d aa. sr., O.vialonal . Accaunta Office,, 

• 
•rovlnc1al. Oiv4aion, 
Pratapgarh, 

, • Applican~. 

Counsal ror the a~plicants- Sri R.P. 1Singn, . Adv, 

Ver au a 

1,Unlon or India througu tha 
Secr1tary, Gowarn .. nt of , India, 

I 

Pliniatry or Finance, N1w. D1lh~, 
I 

2.Co•ptroller l Auditor General, 
ot India, 10 Bahadur Shah Zafar Pl.arg, 
Nliw Del~. 

3. Ac~ountant 
Allahabad. 

I 

•• Executive 
• 
Div1aion, 

Ganara~ . ll (~ £).u.p, 

En~ne1r, . Proviaeion 

P.~.o •. prat•pgarh. .. 

I 1 • 

I . I • • · • · Raapondanta, 

Counaal ror t.ha 

I 
I ., 

O,A,~lZ/¥9 1 . 
B.O. N..ehre aged about 4'1 yeara 
eon or lale Sri slta R .. "1ahra, 

I 

·. 

and 

{ . 
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r•eidant. ot 

2-

I 

• 
r 

I 
.. 

l 
I . I . . 

I ' 

' •• 
! All•nab•d•· 
' 

,, 
• I' 

Couneel.. tor the 
t' I 

• • · • Applicant. 
applicant~ Sri A.v •. Sriwaatava· Adv. 

Sri . R.P. , Sin~h• Adv. 
I 

I 
. " ~. , V •r•JI• 

I .. . 

1 • . Unien of l p dla. ~brough \he 
Secretary. Govarnaant. or Ind.la, 
"i~atry ot finance. , New Delp1. 

I 

2 • . C011ptrollea & Aud.A.tor Gan•~~l, 
' 1u Bahadu~ . Shan zarar "·~~. 

Maw Oaln.J ~ 

3~· Accountant GanaEal. lI (A+E) 
U.P., Allahaba~. . . 

4 • The E xecu.ti ve Enginaef, 

Irrigation Oivieion-J, 
All~haba~. 

I 

I 

f 
or India, 

I 
I 
I 
' I 
t 

, 

& 

I • • · • . Raapondenta • 
• 

Counael f.or tha Respond.at.a-Sri Aait · Sthalekar Adv. 
. (for Reepondan~. No.1,2 13) 

Sri . K.P. Siftih Adv. 
(for R•a~ond•at : Np.4) 

O,A.b73./99 

R.s. l'l&.ahra •on ot Sri J.P~ IU.ara 
' 

aged about, 49 Y••Ea, 
r/f! 23/47/

1
14b,, Snao Magal', I 

Allanpu~ 1 1
Allanabad • . 'at. praaa" t I 

poatad •• jSr. Q.iviaional. Accountant,! 
ProvinciaL Oiviaion, Uaran•af • 

I 

I 

I 

• 

• . .., Applicant. 
I 

tounaal.· tor tba · appllcanti Sri . R. P • . Singh, ,. Ad,, • 

. • 
I 1. Union ot lndia . througb. tha 

Secret•~Yt Government of , Indi~, 

Pliniatl'y or · financ•t ~ Neu, ll•l~i. :· l 

2. Co•ptro.ller &Audit~ Gen.racl.or 1 Indi~, 
10-Baha~Shah Zafar ~·~v~ N•w · D•~nie 

le Acc:ouhtant General l'l (AlE) U1 Pe 
Allahabad. , I 

I ' I 
I t 

4. Exec~t1va· Engineer . J 

Provincial 01vieion, . P.w.o. Varanasi 

' I 

\ ] : 
~ 

. l 
~ I . I 
i I J . 
l I 
' I 
t : 
I 
I 

. I 1 

I 
I 

' 

• I 
j 

)/ 
I ' 
l 
' I . 
l 

I 
I 

I 

' I I 1 • • .Reapondent 
Couneal tor the r!a~ondent.a&-SriA•it Sthalakar . Adv. 

1 (for lreapladent. No.1 to 3)• 
1 '! Sr4. Kt.P .... S1ngh' Adv ro~~ ~···~) 1 ~ 

"";j ; :.;- - ~ . ·- f I • - - )~ ._
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Raj••v Kuaar Sankar 
aon or Sri Hari Lal Sankar, 

89 Kala- dand•t Hiaaatgan~, 
Allahab•d• 

Counael for tba apfl.J!canta-
• 

I 

; 
I J 

l 

, I 

• • A.,pllcan-. • 

Sri . K.s~ RatbQra. Adw. 

1. Union or India, through Accountant General, 
I 

' 
' 

• , . 
I 

. I , . 
~ · 
' 'I: 
• 

: ~ 
111 ••• . '. It 
I 

I 

2. Deputy Accountant General (uorka),A.G.u.P. , Allahabad. j 

3. SUp•rintendent Engine•r 'ot of ~rka. J 
rlood work Oiv.ition, Gonda. 

4. Executive Engineer, I ' P. Oiv~aion, B•nda • 

• • • . R•apandanta. 

Counael tor ~he r•apandental• Sri Aait Sthalekar Adv. 
(ror Respondent Noei to 3) 

Sri K.P. Sinvh, Adv. 
(rar Raaponcsenc No.4) 

O.A.b93/99 

Girija Pat! Snukla aged 47 yeaie 
eon or Sri . Triyugi Narain Shukla, 
resident or Babine R .. d, Niya•at Chak, 
Gorakhpur and posted aa 01v1aional Accounta Officer, 
Grade-I, in the office or the Suparintanding 
ot IJOrka (B.), 
Cona\ruction Oivaion, P.Y.D. 
Gorakhpur. 

• • Applicant. 

Counaal for the .applicants- Sri R.P • . Singh, Adv. 

Ver au a 
. 

1. Union or India through . ~he 
Secretary, Govarnaant ot lndi•, 
Plinlatry of rinanc•; New. Dal~. 

2. The Coaptroller & Audi~or G•nara~, 
or India• 10- Bahadur Shah 2atar ftaig, 
Mew Delh~. 

3. Accountan\. Ganeral. Il (AIE) U.P. 
Allahabad. 

Tne SU~rintenoent or 
Te•~· Diviaion (l.H.) 

I 
I 

~rka, 

Cona,ruction 
I 

• 

Contd. 

.1 

• 

• 
l 

•• 
.-- I • 

J 
i 

• • 



I 

•• • 

-

• • 

• 

> , 

.. 

i 

' I I 
' J 

-4-

G rakhpuf• 
I 

• . • R••~ondenta. 

CounaeLror ' tne R•a~andentas•Sri Allit !Sth•l•k•r Adv. 
(For Reapondent Na.1 ta 3) 

Sri K.P. Singh Adv. 
(For Respondent No.4) 

0,A,D84/99 
~ .. 

s.G. Pathak ' aged about .39 yaara, 
eon or Sri R.N. Pathak, r11aidant or 
lll/3Pullad Housing Sch•••• 
Narendra N•gar, Tanri G•rhwal, present 
po~tad aa Diviaional Accaunta ortiuer 11 

orrice or Execut~ve Engineer, 
Conatructian Division, Narendra Nagar, 
Tahri Garhwal., 

• I • Applicant. 

Counsel tor the applica,.t : ~i. R.tt-.P.. ~ Singh, Adv. 

Versus 

1. Union or India througn ~ne 
Secre~ary Govern~ent or India, 
ptinietry or fin8lce, New Delhi, 

2. co.ptro.ller ' Audi tor Ganer al, 
or India, 10- Bahadur Shah Zarar 
New Delhi. 

l'larg, 

3. Accountarit General II (A&E) U.P., 
Allahabad. 

4. Executive Engineer, Conatruction 
Division, Narandra Hagar, 
Tehrigarbwal, 

• • ,Raapondenta. 
Counsel ror the raapoddentaasr1 A111t Sthalekar(Adv.) 

(For Raspondanta 1 to 3) 

Sri K.P. Singh Adv, 
(For Raa~~ant No.4) 

o •. A, 685(99 

Pra•od Ku•ar ftani Tripathi aged abaut 39 Y••ra 
aonuf late Sri Awadhash ftani Tr1path1, r/o Aahok Nagar 
Colony, Baaaratpur Gorakhpu~~ 

• 

• 
' . 
' I • 
I ' 
' 

.· 
·' 

• I 

I, 

i 
r 
I 
I 
J 
' • 

• •• Applicant. I 
~ Counool ror the a~plicanta Sri R.P. Singh, Adv• 

Var au a 
·--

~ 
• I 

" 
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i~ Union or India through · the Secretary, - .. 
Govarn•ent of lndia, . ~inietry Of rtn~nce, 

I 

New. Oelh~. 

2. Coaptroller' Auditor . Genaral,or India, 
' 1D·Bahadu~ Shah. Zafar Marg, 1 
I 

. 
3. Accountant General 11 (A .. 

U.P. A.._lanabad. 

4. Tne Executive Engineer, 
Laghu Sinchai Khand, 
Gorakhpuf • 

• 

&E) 

I 
I 
I 

• •. • Respondent.a. 

·. 

• 

Counsal for tha . Reapondentas- Sri A~~t. Sthalekar Adv. 
(for respondent No.1 to. 3) 
Sri K.P. Singh• Adv. 
(For Respondent No.4) 

O.A. 68b/99 

Ram Kamal Singh aon ot Sri Ram Subhag · Singh, 
Resident or 739-H Old Poat . Office, 
Civil lines, Baati. 
at present posted in Construction On.I 
P.1.1.0., Baati. 

I 

••• Applicant. 
Counaa·l tor ~he applicant: Sri R.P. Singh, Adv. 

Ver au a 

1. Union or India• through the . Secretary, 
.Couornment. er India, Ministry of fin me e 

New Delhi. 
2. Comptroller l Auditor General of India, 

10- Bahadur Snah Zafar Marg, 
New OelnJ • 

3. Accountant Gene;al II (A & E) 
Uttar Pradesh, Allahabad. 

4. The · Execu~iva Engineer, 
Conatructioni ·Oiviaion-I, 
P.v.o. B•at~. 

~ CDllnoel for the 

• •• ReaPondenta • 
reepondentas-Sri Amit Sthalekar(Adv) 

(for ReapDltdent No.1 to 3) 

• .Sri •.P. Singh Adv. 
(For Respondent No.4) 

contd •• . • 6. 
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D.A, 687/99 , 

K.c. Shar•a aged about 51 years 
eon or Sri(Late) Sharda Praaad Snar•a, 
resident or 513 Nirala Nager 
Rae Bar~lly at preaant paa,ed aa Senior DiviaiPn 
Accounta ,orricar, , Snarda Sahayak Khand 41 Rae Bareilly 

' I 

· • ' I ••• Ap.,Ucana.. 
' Counsel rar tha a.,pl1cant1- 5ri R.P, Singh, Adv. 

Vara"• 
I 

1. Union or India through tha . Secra~ary 
Govern•ant or India, "iniatrJ or Finance, 
Nev Dal~. 

2. Cu•ptroller 6 Auditor Ganeral,.or lndi,, 
10 Banadur Snah Zafar l'larg, 

Naw O•lh4• 

3. Accountant Genera l 11 (A & E) U. P. 
Allahabad. 

4. Executive EngAneer, 
Sharda Sahayak Khand41, 
Rae Barei lly. 

• • · . Respondenta. 

Counsel for the Raapondenta:•Srl A•it Sthalekar,Adv. 
(rar R•aµandant Nu.1 ta J) 
Sri K.P. Singh, Adv. 
(ror Respondent No.4J 

a.A, D88/~9 

Sureah Datt Pandey aged about 52 years 
son .of late Sri Ch•ndr• Snakh&r Pandey, r/o Village 
Paran Jot P-o. ~anganj,, Sultanpur . at preaa~t 
poated ia tha off ica of tha Executive Eng•naer, 
Conatructlon Oivlaion-2, SUltanpu~ • 

• 
• • Applicant.. 

Counsel far the Applicanti Sri R.P. Singh, Adv. 

Ver au a 
1, Union or India througn ~h• 

India, "1n1atry of Finance, 
Secretary• Govarn•ent or 
Hftl Delhi. 

2. Co•ptroller l Auditor General or India, . 

10- Bahadur Shah Zarar ~arg, . Nev D•lh~. 

3. Aceountant General, II, U.P~ (A .& E) 
Allahabad. 

~ 4. Executive Engineer, Conatructian Diviaion-2 
Sultanpur. 

• . • R•apondan .. a • 
Counsel tor tna reapondentai- Sri Allit Stnalekar Adv, 

(For Reaµondant No.1 to 3J 
Sri K.P. Singh Adv • .. 

• 

, 

• ...., ... -'-~. .<r>~:· 

~. 

. ·-

• 

• 

1 
' I 

.. 

• 
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o,A.689/99 

Krishna Narain Tandon aged about 56. yeara 
aonot sri Jugal Klahore Tandon• 
r/o ?BU Janak Puri• Baseilly. 
Poated •• Senior Oivleional Accounta otricer. 
Ottica..ot the Execwtiva Engineer, Rural Engineering, 
Oiviai°"t B•raill'. 

, , .. • Applicant • 
• 

Counaal tor tha applic&(ltJ• Sri R.P. Singh• Adv. 

Ver au a 

1. Union or India, ~hrough the Secretazy 
Government ot India, Ministry or finance, 
New Delni. 

2. Coaptroller l Auditur General or India, 
10• Bahadur Snah Zatar Marg, New. Delui. 

3. Aceuuntant General II (A l E) U.P. 
Allahabad. 

•·Executive tnginaer. Rurai. Enginaerin~, 

Dlviai on. Bareill~. 

I 

• • • Reapondanta. 
Counsel for theraepondantal- Sri Amit Sthalakar, Adv. 

(ror~raapondent No.1 to 3) 
• 

Sri K.P. Si•gh, Adv. 
(For Raapondent No.4) 

O.A.b9Q/ gg 

R.K. Pandit .aged about 49 yaara 
aonof late Sri Ra• Dao Pandit, r/o Monaddipur 
(near ~urdwara J Gorakhpur at present posted aa 
Divisional Accounts Officer I, In tha ottice or 
Executive Engl-near, Provincial Div1aion, P.1.1.0. 
Goraknpur. 

• • Applicant. 
Couneei ror the applicanti- 51'1 R.P. Singh• Adv • 

• 

Ueraua 

1. Union ot India through the Sa~retary, . Plinietry or 
f1.nmce, New Delni. 

2. Comptroller & Auditor General or . India, 
10- Banadur Sn•h Zafar ~arg, New O•lni. 

3. Deputy Acc~ntant General. II, U.P. (A & E) 
Allahabad. 

4. Executive Engineer; Provincial OiviaiOflt 
P.u.o. ,Gorakhpuf • 

~ Counsel r or the 

: ••• Reapondenta. 

Raapondentas- Sri Amit . Sthalak•rtAdv. 
(ror Raap0ndent No. to 3) 

Sri K.P.Singh, Adv. 
(ror Reapondent No.4) 

I 

·, 
I 

i 
·1 
. . 

••• 

• 

c 
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O.A, 691/99 

S.l'I. Ali Sabir, . aon or late Sri H•idar Abbas, 
reaident or 178/24 Raid Gate Hotel Lane, Golaganj, 
Lucknow, at preaent working aa Divisional Accounts 
orricer G~ade-1 1 Bu~lding Oiviaion~l P.~.D. 
l'lahataa Gandhi l'larg1 Luckno~. 

' 

• ~ .Applicant, 
• 

couneel tor the Applicantasri R.P, SinQO, Adv. 

Ver au a 

1. Union of India, through the Secretary, 
l'linistry of fintn ce, Govt, or India, New Delhi• 

2e Co•ptroller' Auditor . General or India, 
10- Bahadur Snah Zafar l'targ, New Delhi. 

3. Accountant General-II (A ' E) 
Uttar Pradesh, Allahabad. 

4. Executive Engineer, Bui l ding Divieion, 
P.Y.D, M~hataa Gandhi l'larg, Lucknow, 

••• Reepondenta. 
Counsel tor the R•ePOndents:-Sri Aliit Sthaleksr, Adv. 

(for R•a~ond•n~ No.1 to 3) 
Sri K.P. Singn, Adv. 
(ror reapondent No.4) 

O,A,692/)19 

Onar .. Pal Singh, aon or Sri Sher Singh, 
R/O 123 Chutkuwala, Distt, Dehradun, 
at present working aa Div~aional . Account• otti~ar, 
Grada~l, "1nor Irrigation Div.aion, Pauri Garhwal, 

.. •• Ap.,licant. 
Counaal for tha A.,plicanti- Sri R.P, Singh, Ady, 

Varaus 

1.Union or India, through the 
finance, Govt.or India, New 

Sacretary.l'liniatry pt 

Oelnl. 

2. Comptroller ' Auditor General or India, 
10- Bahadur Snah Zafar ftarg, New D•lni, 

3, Accountant General II (A 'E) 
U.P. Allahabad, 

• 

4. The Executive Engineer, "inOI' Irrigation Divieion, 
Pauri Garhwal. 

.~ Counaal to~ tha Reapondanta•-

• •• Raspondenta, 
Sri Allit Sthalekar, Adv. 
(~or R.ap. 1 to 3) 

~i K.P. Singh, Adv • 
\for reap, No.4) 

• 



.. 

-- .· •' 
';_/ 

I 

I 
J . 

. . 

• r 
I 

• 

• 
> • 

-9-

O.A, b93/99 
I 

Lok - Nath Snukla aged about 48 yaara 
eon of late Sri S,N. Snukla, r/o C-105 Rail Nagar, Jail 
Road, Lucknow, Presently ~oated ae Divisional Accounts 
Officer Gr,1 in the office of the Exacu,ive Eng, ' 

, Construction Division, P.w.o. Lucknow • 
· .... Applican~ • 

• Counsel to~ the aµplicant : Sri R,P, Singh, Adv, 

Va.rsua 

1. Union of India, through the Secretary, 

Ministry or finance, New Delhi, 

2. Comptroller & Auditur General or India, 
1u- Bahadur Shah Zarar Road, New Delni. 

3. Deputy Accountant General 11, (A & E) 
U.P, Allahabad, 

4. Tut~ Executive Engineer, Construction Division, 
P.w.o. Lucknow. 

• •• Respondents. 
Counsel for the respondents:- Sri Amit Sthalekar, Adu. 

(for Rasp. No,1 to 3) 
Sri K.P. SiQgh,Adv, 
(for Reap, No. 4) 

O.A,694/99 

P.K. Pathak aged about 44 years at present posted 
Divisional Accounts Officer Grade I, in the 
Office of the Executive Engineer, Conatruc~ion 

Division No,4, Sultanpur, 
• •• Applicant, 

Versus • 

1. Union of India through the Sauretary Govt,or India 

Ministry of financ• New Delhi. 

2. Comptru ller & Audi tor General of India, 

10-Bahadur Shah zarar Marg, Ney Delhi. 

3. Accountant Gen•ral II, U.P. (A l E ) 

Allahabad. 

4, Executive Engineer, Construction Division No,4, 

Sultanpur. 

• , .Raspondanta. 
~Counsel ror the Ra epontiants s-sri Allli t Sthalekar, Adv. 

( for Reap 1 to 3) 

Sri K.P. Singh Adv, 
lfor Reap. No.4) 

' . 

• 
• :i 

• 

i 

.. 
( 
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O, A, 695/29 

, 

I 

I 
I 

I 
i 

Arun Ku•ar Srivaatava. aon or Sr~Saraawati Praaad 
Srivastava r/o SlK/2 Sarvodaya Nager, AllahpuF• 
presently poated at Rural Engineering Services Division 

• • • Applicl!nt. 

' Ver,a\le .. 
1. Union or India throug~ Comptroller .nd Audi tor 

General ot India, 10• Banadur Shah Zatar ratg, 

Na" Delhi• 

2, Accountant General (A & E) U.P. Allanabad, 

3. DAG Yerke, otrice of Accountant General (A & E) II 
U.P. Allahabad, 

4 1 Executive Engineer Rural Englneerinv Servicea, 
Division FatahpUf 1 

• • Raapondents. 

Counsel for the ReapondentJ~ Sri Aalit Stha~ekar, Adv. 
(ror Reap. 1 to 3 ) 

Sri K,P, Singh Adv. 
(for Rea. No.4) 

0,A, 7U1/9ft 

Uttam Singh aged about 48 years eonof Sri Umda Singh 
r/o 548 Nai Baati Snikohabad. Firozabad posted as 
Divisional Accounts Officer Grade I, Office or the 

I 

Executive Engineer, Minor Irrigation Division, Firozabad, 

• • Applicant, 
Counoel for the applicant a-Sri R.P. Singht Adv, 

Veraya 

1, Union of India through the Secretary, l'linistry or 
Finance, New Delhi, 

2. Comptroller & Auditor General of India, 
1D- Bahadur Shah Zafar Marg, New Oel11i. 

3. Daputy Accountant General II ( A l E) 
U.P. Allahabad. 

4, Executive Engineer, ~inor Irrigation Oiviaion, 
rirozabad. 

• • , Reapondenta. 
Counsel rar the reapondantaa-Sri Amit Sthalakar, Adv, 

(For Rea. 1 to 3) 

• Sri K.P. Singht Adv, 
(fur . Rea. Na.•1 

' 

~- . 

( 
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O, A, 709/99 

I 

I 
I 
I 
I 

Vindhya Vaa1ni Yadav a/o Sri Ra• Kewal Vadav, 
Village Rewana Poat Sidhau~, Oiatt. Gorakhpu~, 

• • PetiUouer. 
Counael ror the Petitioners- Sri B.N. Singh, Adv, .. 

. ' V•ra"a 
. 

1. Union of India through_Comptroller l Auditor General 
of India, New Delui. 

2. Cumptroller and Auditor General or Indi•y 
10- Bahadur Shah Zafar Marg, Neu Delhi. 

3. The Accountant Genoral ( A & E) II, 
U.P, Allahabad 

4. Tna Deputy Awcountant General ( ~orka) 
the Office ot tha Accountant General (A & E)-11, 
U.P,Civ.l Lin•3t Allahabad, 

• • Reapondanta, 
Counsel for the Raspondentaa• SriAmti Sthalekar,Adv. 

(Eor Res~. No,1 to 3) 
Sri K,P, Singh, Adv. 

O,A, 727/99 

Surya Nath Singh aged about 48 years aonof Sri Udai 
Bhan Singh resident of Bakar Ko, Post Office Ahraula 
(Chhinanuna) Azam~arh; posted aa D1vie6onal Accounts 
Officer Grade-I, Office of Executive Engines~, 
Laghu Sinchai Khand• Ba~raich 

• • • ApplicEl'I t • 

Counsel for the Applicant:- Sri R.P. Sin911, Ad~. 

Versus 

1, Union of India through the Secretary Ministry of 
finance, New DeJ.111, 

2. co=ptro1ler & Audltor General or India, 
10- Bahadur Shah zarar Marg, New Oelni, 

3, Daµuty Accountant General 11 ( A & E) 
U.P. Allahabad 

4. Executive Engineer, Laghu Sinchai Khand, 

B•hrai•h• 
• • • Reapondents. 

Counsel torthe Raaponden,aa Sri Allit Stnalekar, Adv. 
\~ (for Reap, 1 ~o 3 ), 
~ Sri . K.P. Singh, Adv. 

(For Reap. No,4). 

• 

( 
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O,A, 728/29 

I 
I 
• 
! 

-- -

Babu Ra• aged about 49 yaare aan or Sri Vijay Singh 
reaident or 38/39-l, Gopalpura, Agra at prea9"1t 
posted aa Sr. Dlviaional Accaunta Officer in the 
ortic• ot Executive Engineer, . Provincial Divieian, 
P,\.l,O, Agra, 

• , , . • Appllc•n~ • 
• 

Counsel tor ~he Applicant srl R,P, Singh, Adv, 

Ver au a 
1, Union or India through the Secretary, ~1nistry of 

finance, New Delhi. 

2, Co•ptrollar & Auditor General or India, 
10- Bahadur Shah Zafar Marg, New Oalni, 

3. Deputy Accountant General 11, U,P, 
( A l E) Allahabad, 

4. Executive Engineer, Provincial Oiviaion, ~.~.o. 
Agra. 

• , • RaaPondan~e. 

Cuunael tor the ReapondentaS• Sri Amit Sthalekar, Adv. 
(ror Raap. No.1 to 3) 

O,A, 729/99 

Sri K,P, Singh, Adv, 
(for Ras. No, 4J, 

~.~. Shar•a aged about 49 yeara aon or Sri Banaraai Das 
Re aident or Onar111 Ni was, Kubala Road,. Nai Baa ti, 
Bijnore, present posted as Sr, Divisional Accounts 
Officer, in the office ot the Executive Engineer, 
Construction Division, P.~.o. Ohaapur, Bijnore 

•• ,Applicant, 
Counsel tor the applicant : Sr~ R,P, Singh, Adv. 

Versus 
1. Union or India through Secretary, "iniatry of 

r~n&lca, Naw Delhi, 

2. Comptroller & Auditor General or ln~a, 
10· Bahadur Shan Zafar "•rg. Naw Delhi, 

3. Da~uty Accountant General -II (A & E) 
U.P, Allahabad. 

4, Tha Exe~utive Engineer, Conatruction Diviaion, 
P.~.o. Ohaaapur Bijnor,. 

• • • Reapand~t~. 
Counsel for the Raapondantal- 51'1 Am1t Sthalekar, Adv, 

(for Reap, No.1 to 3 ) 
Sri K.P. Singh, Adv. 
(ror rea, No,4} 

• 

• 

( 
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O,A, 730/99 

Sri N•rain Rai . aged about 48 years eon ar Late Sri "•ngla 
Pd. Ral, resident or pvated •• Divisional Accounts 
Ofticer Grade JI, in the Ortice of the Executive 
Engineer, "1nor Irrjgation Diviaian, Ballia , 

• • .Applicant • 
• 

Counsel tor the Applicants Sri R.P. Singh, Adv, 

Vare~a 

1, Union or India through the Secretary Ministry of 
Finance, New Oalhi. 

2,Comptrollar ' Auditor General or India, 
10- Bahadur Shah Zarar Marg, New Delhi. 

3. Oa~uty Accountant General - 11 ( A & E) 
U.P. Allahabad, 

4. The Executive Enginaar, Minor Irrigation Division, 

Balli a, 

• • Respandanta. 
Counsel for the Respondentai- Sri Atnit Sthalekar, 

O,A, 731/99 

Sri K,P. Singh, Adv, 
(for Rea, Ro, 4) 

~onan Ra~ Tamta aged about 46 years sun of Sri Kiahan Ram 
Tamta, R/O Villa~e Lov, P,O. Lov Distt, Bagashwar, posted 
in the Office of Executive Engineer, Temporary Divi aon, 
P.w.o, Nainital as Divisional Accounts Offiu•r Grade-I. 

, • .Applicant. 
Counsel tor the Aµplicant:- Sri R.~. Singh, Adv. 

Ver sue 

1, Union of India, through the Secretary Ministry of 
finance New Oelh~. 

2, Comptroller l Auditor General of lndia, 
10• Bahadur Shah Zatar ~arg, New Oelni, 

3. Oa~uty Accountant General-II ( A & E) 
U,P. Allahabad. 

4. The Executive Engineer, 
Temporary Division• P.~.o. Bhawali, Nainital, 

• • • Respondents. 
Counael rorthe Reapandantas- Sri Aa...t Sthalekar, Adv. 

Sri K.P, Singh• Adw. 

\ 

• 

• 
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O,A, 732/99 

oaya Ram Singh aged about 53 yeara aon of Sri Hardeo Sing~ 
resident or Care 
Najibabad, Adarah 
or the Executive 
P,y,o, Na~ibabad, 
Grade-II. -

Sri D,P, Singh, Lane No, 11, 
Nagar, Binjore, posted in th• oftice 
End»aer, Construction Division, 
Bionora as Divisional Accounts Otficer 
~ 

- • ,. ,Applicanta, 

Counsel for the Applicant:- ·Sri R.P. Singh, Adv, 

\ler•~• 

1 e Union ot India torough the Sacret.ary, Minis tr~ ot ~J<11 

Finence, New Delhi. 
2~ Comptroller & Auditor General or India, 

10- Ba11adur Shah Zafar Marg, New D•lhi, 

3, Deputy Accountant General, II ( A & E) 
U.P. AllahabaP, 

4, Executive Engineer, Construction, Construction 
Division, P•w.o. Bijnore, 

, , , Respondante, 
Counsel for the Reapondents1-Sri Amit Sthalakar,Adv, 

Sri K.P, Singh, Adv, 

O,A, 733/99 

Ram Baudh son of sri M,D, Baudh, aged about 41 years I 

resident of Bb-E/3, Oebauli II, Ratanlal Nager, 
Kanpur at present posted as Divisional Accounts Ofticer•ll 
in the office of the Executive Engineer, construction, 
Division, Kannauj , 

, , .Applicant, 
Sri R,P.Singh, Adv, Counsel for the ap~licant, 

Versµs 

1, Union of India through the Secretary, Ministry of 
finance, New Delhi, 

2. Comptroller & Auditor General of India, 
10- BahadUr 5nah Zafar. Marg• New O•lhi. 

: 

3. Deputy Accountant General. II (A & ~) 
U, P. Allauabad. 

4, Executive Engineer, 
ConatructionOiviaion , Kannauj, 

• • • R•e~ondenta. 
Counsel ror the reepondentas• Sri . A•it Sthalek•r, Adv, 

Sri K,P. Slngh, Ady, 

\ 
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O,.A, 734/99 

' 

-1s-

, 

Sri Prabhu Dayal ~een•t Divisional Accountant 
eon or Sri Ratan Lal• Poat•d under Ad•lnlatrativ• 
Control and ~anagement or the Acqountant General UePe 
In the ottice or ~he Executive Engineer, Lower "ot 

, Branch On. Ganga Cahal; . Near Collactoratet Agra Road, 
l'lathur•· (U,P.) 

~ . 
Per••nent ~oae addreee) Village "una. Pura. Post- Kot, 
Oiatt. Dauaa (Rajaathan). 

• • • Applicant, 
Counsel tor the applicanti- Sri Rakaeh Varaa, Adv. 

1. The . COllptrollar 

Delh.J • 

Versus 

l Auditor General at India, New 

2. The Accountant General-II, (A & (), Uttar Prada~h, 
All~habad, u,P. 

3, The Executive Engineer, Lower Mot Branch On. Ganga 

Canal; Near Callactorata• Agra Road, . ~athura 

•. • • Reaponden t.a, 
Counsel tor the Raspondentas- Sri Amit Sthaleka~, 

Sri K.P, Singh, Adv, 

O,A. 771/99 

Rakesh Ku•ar Saxena aged about 46 yeara aon or Sri H.S,l, ( 
Saxena, Resident of B-115 Opposite Mandir 1 New Agra. Agra. \.. : 
presently working as Divisional Accounta orficar Gr,I 
in the oftica of the Execut~va Eng1naer, Conatruction, 
P.w.o. Agra. 

• , • Applicant, 
Counsel for .the applicant l Sl'i R.P. Singh, Adv, 

Ver au a 

1, Union of India through the Secretary, Ministry of 
Finance New Delhi. 

2. Comptroller & Auditor General of India, 
10-. aehadur Shah Zatar larg, New OelnJ. 

~. Deputy Accountant General, 11 ( A & EJ . . 
U,P. AllahabaJI• 

4, Executive Engineering Conetructio Oi~iaion, 
P,\J,O, Agr41. 

• • • Raapondenta. 
Counsel ror the reaponden~al- Sri Allit Sthalekar& Adv. 

Sri l.P. Singh~ Adv. 

• 

• 
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O,A. 821/99 

Shiv Prakash son or Sri Pyare "ohan, 
r/o 68/179 Awaa Vikaa Colony, Badhpur 
rarrukhab•dt presently posted aa Oivi•~onal 
Account• Otfice• Grade 1, Provincial Oiviaion, 
P.a.1.0. Kaonauj. . •· • Appticant v 

- • 

Counaelror the Applicants-Sri S.Srivaatava, Adv. 

Versus 

1. Union or India through CGllptroller and Auditor General 
or India, 10- Bauadur Shan Zafar Marg, New Delhi. 

2. Oariyao Singh Nahra, Accountant General ( A & E) 
II U.P. Allahabad. 

3. Oe~uty Accountanc General (Yorke) Off ice of 
Accou11tant General ( A ' E) II U.P. Allahabad. 

4. Executive Engineer Provincial Division Kannauj, 
Distt. Kannauj. 

s. Hiranmai Chattarji Divisional Accounts Officer, 
Gr-I Irrigat~on Division fatehpur • 

• Q •• Respondents. 
Counsel for tha Respondents:- Sri Amit Sthalekar, Adv. 

Sri K.P. Singh, Adv. 

Order (In open cuurt) 

(By Hon'ble ~r. s, Davel ~ember 'A) 
• 

In this bunch of O.Ae,, the applicants have 

filed epplica~ion against the transfer orders iaau,d 

~ostin9 them in various gradaa as Senior Divisional 

Accounts Officer or Divisional Accountants in 

three grades to div1aions in the State. The applicants 

have prayed for cancellation or transter orders on 

varto~s ground9, 

2. Sri R.P. Singh, Sri Siddharth Sriva•tava 

Sri Rak•ah Ver•a · Sri K.s. Rathore and Sri A.V. 

Srivastava appeared tor the ·~~licanta end Sri A•lt 
Stnal•kar for respondents No. 1 to 3 and Sri K.P. 

~\ Singh tor ree~ondent . No.4 appa•rd. 

~have b~en heard. i..- had called tor 

Their arguments 

certain. record 

• 
·-

• 

• 

I 
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from the utf ice of Accountant General. That has alea 

' bean taken into consideration. 

Uhila the D.Aa. ware under consideration 

a Notification of Election Commission data~ 12.7.99 
• 

was i saued in which the Election Commission had 
' 

~ 

directed th~t thaie would be a total ban on the -
trans1er of all officers/officials connected wAth 

the conduct of Elections. It haa also bean mentioned 

in this Notification that the tranaf ar orders issued 

in respect of the &>ova category of officers prior to 

the date of announcement but not implemented till 

date should not be given effect without obtaining 

specific permission from Election Commission of 

India in this regard. The net effect of this Notifica­

tion is that the transfers have been put on hold 

till the Election process is completed because the 

orficera concerned are officials concerned who are 

involved in ~he Election process as Presiding Officers 

and Polling Off icera etc. 

4. Tne learned counsels for the res~ondents have 

not shown any permission of the Election Commission 

hence averments of the learned counsel for the 

applicants are that the aµplicants are still 

performing their duties on the posts which ware 

held pr•vioualy by them. 

5. Ua, therefore, direct that the orders 

of transf er of the applicants may not be implemented 

till election procaaa is over. ln the meanwhile 

the respondents shall consider representations 

~ha applicants if made within two weeks from tho 

--·· -..... 

Of 

.~ . 
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date of this order and shail pass • reaaoneu order 

on the representations with regard to their tranarars 

within a · period of four weeks from the aata of 

receipt or· repreaenta<tiona. If the applicants 
-do not represent, they shall be deemed to have 

accepted their order for transl er and may be dealt 

with accordingly. With these directions the bunch 

of O.Aa. atanda disposed of. There shall be no 

order as to coats. 

6. The original record of transfer which 

had been produced by the learned counsel for the 

respondents has been returned to learned counsel 

ror the respondents at the time this case was 

,~, 

• 

., 

\ 
J 


